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cers for some years from other Rail-
way departments and promotion of
Class III staff many of whom have
worked in personnel branches. This
system has worked satisfactorily,

(¢) No, Sir.

Import Licences to M/s. Ram Krishan
Kulwant Rai
*654. Shri Yashpal Singh:
Shri Bagri:
Dr. Ram Manohar Lohia:

Will the Minister of Iron and Steel
be pleased to state:

(a) whether the investigations into
the import licences worth over Rs. 1
crore which were issued to M/s.
Ram Krishan Kulwant Rai in 1960
have since been completed; and

(b) if so, whether the enquiry re-
port will be laid on the Table?

The Minister of Iron and Steel (Shri
T. N. Singh): (a) and (b). The speci-
fic case referred to by the Hon. Mem-
bers is one of the cases to be enquired
into by the Sarkar Committee of In-
quiry. It will be appreciated that
it is not possible to submit a report
separately in each case,
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Manufaoctare ef Conveyer Belting for
Collieries

*656. Shri Madhu Limaye: Will the
Minister of Industry be pleased to
state:

(a) whether any proposal was made
to Government for the manufacture
of conveyer belting used in collieries;

(b) the amount of foreigr exchange
this project involve;

(c) the foreign exchange spent per
year on importing conveyer belting;
and

(d) the reasons for refusing per-
mission to start its manufacture in
the country?

The Minister of Industry (Shri D,
Sanjivayya): (a) to (d). No proposal
has been received in the recent past
for the manufacture of conveyer belt-
ing. This industry is, however, on the
‘banned’ list for the purpose of further
licensing, as sufficient capacity has
been licensed.





